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DellUllId MlUie by Audit Employee. for 
Chanlle of Designation of S. A. S. 

Accountants and U. D. C •. 

113. SHill B. K. DAscHOW"DHURY: 
Will the Mini~ter of FINANCE be pfeased 
to stale: 

(a) whether there was any demonstra· 
tion lit' the audit employees in the month 
of June, 1970 to press the demands for 
change of designation of SAS accountants, 
U. D. Cs. and rev isipn of pay scales; and 

(b) if so, the details thereof and Ihe 
reaction of Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI VIDY A 
CHARAN SHUKLA): (a) On the 6th and 
17th June, 1970. .orne persons be· 
lon'sing to the Audit Offices in Delhi 
nllMd !tIopns in front of the office of the 
Comptroller and Auditor General of India 
deliililrding cbange of ,de'Sianations or 'SAS 
ACI!ountants,ODCs anil rev is ion of pa~ 
scales. 

(t» Wbile detailed JlfopasalS' inlhis 
reprd bave not'!IO far'tH!en .ubniitted by 
the -.mpJtlYees AS!IOciations fonowing'these 
deilloftlttations, it is tin'iicrstood that 
chaJlae of designations of 'gAS Accountants 
and UDCs as Section Officers and Auditors 
retpeCtivel" is being deman'ded, amOngst 
otber ttilulJS. for tbe purPose mainl' of 
strelljJtbeainaibe claims of these Personnel 
for better' pay scales. Tbe Third Pay Co. 
mmlsSlon is to look into'ihe pay strUctures 
of all Central 'Government emtrti:Jyees and 
acClOtdlnal', the audit'eniptoyCcs will have 
an ~)ltirtilility 10 present'tbeir case before 
the'Commi)lsion in diie course. 

SIJorlage cif'Drals 

'114. SHRI B. K. DASCHOWDHUR Y : 
SHRIBHOOENDRAJHA: 
SHRI G. VENKATASWAMY: 

'Will "tbe "MihiSler of" P!ffkOLEUM 
AND CHEMICAL'S A:ND' MINI!S' 'AND 
METALS be pliiased to '!tate : 

(a) whether it i~ a fact that the Drug 

Industry had warned the Union Government 
ani:! the consulJIIOrJ in hme 1970 0 bout the 
sbonage' ofdruJis in 'general and essential 
dFuiS 'in particular in the near fulure; and 

(b) if so, the'steps taken hy Govern. 
ment in this regllrd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND ML. 
TALS (S/fR1 D. R. CRAVAN),: (a) No 
warning a~ such was issued. BUI 
apprehensions were expres~ed in Cd'iain 
quarter. lhat Ihere might be shorlage of 
drug! as " result of the issue of the Dru8~ 
(Prices ( '>Hlrol) Order, 1970 as some pro. 
ducers l!lighl curtail and even stop pro. 
dllcti()n ld some drugs. 

(b) A close watch is hoin!! kept on the 
situation and the Governmenl would take 
steps 10 Ill~et 'Illy eventualily, 

Utilization of N. D. M, C. Building in 
Chanltkyapurl, New Delbi 

115. SHRI 11. K. DASCHOWIJHURY 
SHRI SITARAM KESRI : 

Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP. 
MENT be pleased 10 state : 

(a) whether Government have taken 
any decision to hou~e a hotel in the vacant 
NOMe building in Chanakyapuri, New 
Delhi; and 

(b) if "J, Ihe details thereof and .f not, 
Ihe reasons therefor? 

THE MINISTER OF STATE IN THI:: 
MINIS1'RYOF H,EALTH AND FAMILY 
PLANNING, AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S, MURTHY) : (a) and (b). No decision 
in regard 10 New Delhi Municipal Commi. 
ttee building al Ch'anakyapuri 10 house a 
holel has yel been taken. The New Delhi 
Municipal Committee ha ve reported that 
they 'invited tenders on five separale occa. 
sion~ for licensing of the hotel building; 




